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Ardhendumauli Prasad <mail@ardhendumauli.com>

Reply on behalf of Respondent No. 7 (CGWB) : O.A. No. 88 of 2021 Talab Bachao
Abhiyan -TBA Versus Government of Bihar & Ors

1 message

Chambers of Mr. Ardhendumauli Kr. Prasad <mail@ardhendumauli.com> Fri, Dec 10, 2021 at 4:22 PM
To: mgvp4water@gmail.com, cs-bihar@nic.in, vc@lnmu.ac.in, dm-darbhanga.bih@nic.in, sp-darbhanga.bih@nic.in, secy
<secy-mowr@nic.in>, secy-moef@nic.in

Respected Sir(s),

Please find attached reply on behalf of CGWB in the above-captioned matter.
Kindly treat this as an effective service.

Regards,
Ashish Madaan
Advocate
FOR:

Mr. Ardhendumauli Kumar Prasad
Advocate on Record
Supreme Court of India

Office:
A-52, Sector 17A,

NOIDA - 201301
India
Ph: +91 120 2488 800
      +91 120 2488 801
      +91 120 2488 802
          

                          *******Disclaimer ********
 
Confidentiality:This message and any attachment are confidential and may be privileged or otherwise protected from
disclosure.If you are not the intended recipient,please telephone or email the sender and delete this message and any
attachment from your  system. If you are not the intended recipient you must not copy  this message or attachment or
disclose the contents to any other person.
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